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DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART — I
(Brief record of proceedings)

Thursday 20" March 2003/ 29 Phalgun 1924

D,

1 200 Question Hour: Starred Questions 22 to 28 were asked and replied.
PM Replies to Starred Questions 21 and 29-40 and Unstarred Questions 51 to
85 were laid on the Table

2 300 Papers laid on the Table:
PM
The Chief Minister, Smt. Sheila Dikshit, laid a copy of the ‘Annual
Report (2001-2002) of the Delhi Minorities Commission, (English
Version) on the Table of the House.

3 301 Special Mentions (Under Rule 280): The following Members made Special
PM Mentions:

1. Shri Surender Kumar

/2. Shri Sushil Choudhry (Minister of Education intervened)

Shri Jai Bhagwan Aggarwal (Minister of Urban Development
intervened)
4. Shri Veer Singh
5. Shri Nand Kishore Garg (Chief Minister intervened)
6. Shn Roop Chand
7
8
9

w

Shri Naseeb Singh (Minister of Urban Development intervened)
Shri Mohan Singh Bisht
. Shri Mahender Singh (Minister or Urban Development and
- Minister of Transport intervened)

4 333 PRESENTATION OF REPORT:
PM
~1. Shn Mangat Ram Singhal presented the Twelfth Report of the
Business Advisory Committee.
. Shri Mangat Ram Singhal presented the Fourteenth Report of the
Committee on Private Members Bills and Resolutions.

5 3.34 MOTION FOR ELECTION TO FINANCIAL COMMITTEES:
PM
The Chief Minister moved the following Motion:

“That the Members of this House do proceed to elect in the manner
required under Rule 192(2), Rule 194(2) and rule 196(2) of the Rules of
Procedure and Conduct of Business in the Legislative Assembly, seven
Members from amongst themselves to serve as Members of the Public
Accounts Committee, Estimates Committee and Committee on
Government Undertakings, for the term beginning from 1% April, 2003
and ending on 31* March, 2004.”

The Motion was put to vote and adopted unanimously.
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PM
2. Last date for withdrawal of Nominations: 26™ March 2003 up to
4.00 PM.
3. Date of elections, if necessary: 28™ March 2003 (11.00 AM to
1.00 PM)
6 3.36 Introduction of Bill:
PM
The Chief Minister introduced the “The Salary and Allowances of the
Chief Whip in the Legislative Assembly of the National Capital
Territory of Delhi Bill, 2003 (Bill No.1 of 2003)” with the leave of the
House. ’
7 338 Short Duration Discussion:
PM Smt. Kiran Choudhry
raised short discussion on problems relating to the power supply in the
capital.
4.00 House adjourned for tea break.
PM
430 House reassembled.
PM
(Hon’ble Deputy Speaker in Chair.)
The following Members participated in the debate:
1. Shri Harsharan Singh Balli
2. Shri Mahabal Mishra
3. Dr. Jagdish Mukhi
4. Shni Tarvinder Singh Marwah
5. Shri Naseeb Singh
6. Shri Nand Kishore Garg
Shri Ajay Maken, the Minister of Power and Transport replied to the
debate.
6.42 House adjourned till 2.00 PM oh21* March 2003
PM
Delhi. Siddharath Rao
20" March 2003 : Secretary

Chair announced the following schedule for elections to the Financial
Committee:
1. Last date for receipt of Nominations: 24™ March 2003 up to 4.00
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